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NEDFI
North Eastern Development Finance Corporation Ltd
Regd. Office: NEDFi House, G.S.Road, Dispur, Guwahati - 781006

Ph: 91 361 222 22 00, Fax: +91 361 223 77 33/ 223 77 34

FORM B
[See rule 7(1)}
FORM OF DEMAND NOTICE
[Under rule 7(1) of the Insolvency and Bankruptcy (Application to
Adjudication Authority for Insolvency Resolution Process of Personal
Guarantors to Corporate Debtors) Rules, 2019]
To Date: 08.05.2025

1. SRI ANANTA CHARAN NAYAK, Managing Director/Guarantor of
Nayak Infrastructure Private Limited, (Son of Sri Basudev Nayak)
Swarupananda Road, Lumding, District: Hojai, Assam-782447. PAN
No-ACAPN6170C, Email:ac_nayak2007@yahoo.co.in

Alternative Address

SRI ANANTA CHARAN NAYAK, Managing Director/Guarantor of
Nayak Infrastructure Private Limited. Ntrust Giri Nivas, Kharghuli,
Guwahati, Pin: 781004, District-Kamrup (Metro), Assam

Alternative Address

SRI ANANTA CHARAN NAYAK, Managing Director/Guarantor of
Nayak Infrastructure Private Limited. C/o M/s Shivanya
Construction, House No.91,Ramsa Hills, Kharghuli, Guwahati-
781004, District-Kamrup (Metro), Assam

2. SMT RENU DEVI NAYAK, Director/Guarantor of Nayak
Infrastructure Private Limited, (Wife of Sri Ananta Charan Nayak),
Swarupananda Road, Lumding, District: Hojai, Assam-782447. PAN
No-ACAPN6168N

Alternative Address

SRI ANANTA CHARAN NAYAK, Managing Director/Guarantor of
Nayak Infrastructure Private Limited. Ntrust Giri Nivas, Kharghuli,
Guwabhati, Pin: 781004, District-Kamrup (Metro), Assam

Alternative Address

SRI ANANTA CHARAN NAYAK, Managing Director/Guarantor of
Nayak Infrastructure Private Limited. C/o M/s Shivanya
Cosntruction, House No. 91, Ramsa Hills, Kharghuli, Guwahati-
781004, District-Kamrup (Metro), Assam

3. SRI BISWAJIT NAYAK, Director of Nayak Infrastructure Private
Limited. (Son of Sri Basudev Nayak), Swarupananda Road,
Lumding,, District: Hojai, Assam-782447. PAN No-ABYPN8828L
Alternate Adress:

SRI BISWAJIT NAYAK, Director of Nayak Infrastructure Private
Limited. (Son of Sri Basudev Nayak), Maitrivihar,
Chandrashekharpur, Bhubaneswar, Orissa-751023

5. SRI UMESH SENAPATI, Director/Guarantor of NAYAK
INFRASTRUCTURE PRIVATE LIMITED . (Son of Sri Naba Kishore
Senapati), Swarupananda Road, Lumding, District: Hojai, Assam-
782447. PAN No-ANLP6639P

6. SRI BASUDEV NAYAK, Director/Guarantor of NAYAK
INFRASTRUCTURE PRIVATE LIMITED . (Son of Late Dinabandhu
Nayak) Maitrivihar, Chandrashekharpur, Bhubaneswar, Orissa-
751023 . PAN No-ACAPN61680

From

North Eastern Development Finance Corporation Limited, (NEDFi),
Registered Office: "NEDFi House”, G. S. Road, Dispur, Guwahati,
Assam, PIN — 781006

Sub : Demand notice in respect of unpaid debt in default due from
North Eastern Development Finance Corporation Limited, (NEDFi),
Registered Office: "NEDFi House”, G. S. Road, Dispur, Guwahati,
Assam, PIN — 781006, (Corporate Debtor) under the code.

Sir,

1. This letter is a demand notice of unpaid debt in default due to
North Eastern Development Finance Corporation Limited, (NEDFi),
Registered Office: "NEDFi House”, G. S. Road, Dispur, Guwahati,
Assam, PIN — 781006, (Corporate Debtor).

2.Pleasefind particulars of the unpaid debt in default below:

SATURDAY, AUGUST 9, 2025

INORTH EAST
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Centre’s nod to Rs 250-cr package
for tribal communities: Tripura CM

CORRESPONDENT

AGARTALA, Aug 8:
Tripura Chief Minister Dr
Manik Saha on Friday re-
vealed that the Union Cabi-
net has approved a Rs 250-
crore special development
package for the State’s tribal
communities, following the
peace agreement with two
outlawed insurgent groups —
National Liberation Front of

that have not adequately bene-
fited from the existing govern-
ment schemes. “The package
will boost employment oppor-
tunities, strengthen healthcare,
promote education and skill de-
velopment, and generate in-
come through livelihood activ-
ities for youth and women,” he
said in a Facebook post.

The two outfits signed a
Memorandum of Settlement
(MoS) with the Centre and

Twipra (NLFT) and All Tripu-  the State Government on
ra Tiger Force (ATTF). September 4 last year, pav-
Sahasaidthatthefundswould ~ ing the way for peace in the

State, which had witnessed
significant violence in the
late 1990s.

be used to improve the socio-
economic condition of vulnera-
ble and marginalised groups

As part of the MoS, 584
insurgents and their follow-
ers surrendered at Jampui-
jala in Sepahijala district on
September 24, after which
the State was declared “ter-
rorist-free” by the Chief
Minister and then DGP Am-
itabh Ranjan. Dr Saha said
that the package is also ex-
pected to attract more tour-
ists to the State, creating ad-
ditional employment and
livelihood opportunities.

In a separate development,
the Chief Minister has ap-
proved over Rs 87 crore for
various infrastructure and civ-
ic improvement projects. Of

this, a sum of Rs 32.33 crore
will be spent on constructing
covered RCC drains and
roads in several wards under
the Agartala Municipal Cor-
poration, while an amount of
Rs 55.16 crore has been sanc-
tioned for maintenance of 27
PMGSY roads spanning 129.5
km across 12 subdivisions.
The road maintenance
works under the PWD is ex-
pected to be completed be-
fore Durga Puja at Sonamu-
ra, Bishalgarh, Teliamura,
Mohanpur, Udaipur, Amar-
pur, Sabroom, Belonia, Am-
bassa, Kamalpur, Kan-
chanpur, and Kailashahar.

DIBRUGARH UNIVERSITY
DIBRUGARH - 786004, ASSAM

Advertisement
A Walk-in-Interview has been scheduled on
19/08/2025 (Tuesday) at 02.30 PM for the post of
Assistant Teacher {Hindi) [on contract basis] - reserved
for ST(P).
For details, please visit www.dibru.ac.in
Sd/- Registrar

ASSAM POWER DISTRIBUTION COMPANY LIMITED

[ Garel of Asiam FubiB Lisined Comsaiy]

EXTENSION NOTICE
MIT MO, APDCL/DC/DGM/AME of SCADA-ATOAS-SMARTGRID
DG SETS/ 2411 218 daded 30/06/ 2025
The |2zt date & time af bid submission is enended up-io 18-08-2025
16:00 hre and subseguent bid cpening date & time will be 19-08-
2025 14:00 hra. Detalls may be seen in the website www.apdelomnm.

5d/- Chief General Manager (FPED), AFDCL
Biljubee Ehawan, Paltanbazar, Guwahatl-1

Plagze nay Four gy DW oo fims and balp ux fo

EAnaE poin heifer

PARTICULARS OF DEBTS

—_

Total Outstanding debt (including any interest or penalties

%" BAKK OF INDIA, GLIWAHATI PONAL OFFICE
——aol Samm Commencial Complee, Sreeragar, G5 Road
suwaARET) zoMe | Giwaiali- TRI00G. Enadt Guwehall sodihankofindia oon

al

Nature of the debt [ Working Capital Term Loan

[<)]

Secured debt including particulars of security held, the date of its
creation, its estimated value as per the creditor (as applicable),
and details of securities

AlA residential 2(two) storied (including basement floor for car
parking and utilities) MIRANDA Type Villa No. 46 having super built
up area of 4359 sq. ft more or less, together with undivided
proportionate and impartibly share and/or interest in the Common
Areas and Facilities comprised in a Purcell of land measuring
approximately 628.71 Cottah, contained in LR Dag No. 321/615,
recorded in LR Khotian No. 904(Earl|er Khotian Nos. 283/2, 465/3,
465/4,528/3 and 528/4) Mouza- Kochpukur, Jail No.2 Touzi No. 10
P.S. Kolkata Leather Complex Dist-24 Por?onas (South) within the
limits of Bamunghata Gram Panchyat along with 100 sq. ft. RT
Shade and is bounded and batted on the North- By Project
Boundary, on the East- By Plot No. 45, on the South- By Internal
Road Boulegard Costa Blanca and on the West- By Plot No. 47.

2| Amount of debt . Total debt due as v . s &
in default Name of the Unit on 08.05.2025 HECAFREMENT F ALTERNATE PREMI O RENT | LEASE
7S Navak — Bark of Indim, Guwahak Zonal ice squres 3 sebooreinicied commeroial prameas
Inf aya Pri Prin: Rs. 1,28,28,669/- on lmase b prefesably on grourd floce with Frontage, Parking faciies and faoibes
L?r;?tité%%\t,%lﬁ_swate Interest: Rs. 3,00,54,066/-| | |41 apsy siroses i Dibyangs Kot i kel i beanct
(Rs. 500 Lakhs) Total: Rs. 4,28,82,735/- | | [5iji | Frapnasd Exanch Nama Lecation Arwa Fegared
M/S Nayak Prin: Rs. 5,25,57,858/- I. | MenoiparaTE. Branch | MOPelpana - Gorughar, Dstricts| oy 0 g
Infrastructure Private||ytarest: Rs. 6,24,07,757/- \himget, crpam - HATE 3
Limited (WCTL-II) Total: Rs. 11 4'9 é5 61 5/- | | [Forfuther dess, paase st Nonoipar Branch or Guwahat Zonal Ot 2 sbra
(Rs. 600 Lakhs) oo e Frsrinsin] pdiacs
Grant Total |Rs. 15,78,48,350/- The kst dalsdor schenission of apoicalion & seaad coer & on oF belon 1E8.048.2005,
3| Date when the ; The Bank reserves te nghl o mfec any o ol bads wihout azsigning any reasons
debt was due | Name of the Unit NPA Date i
M/S Nayak IONAL MARAGER, Guwahali Zans
Infrastru(cture P;ivate
Limited (WCTL-I
/S Nayak 29.02.2020 ASSAM ELECTRICITY GRID CORPORATION LIMITED
Infrastructure Private HQTIE E INWVITIM E TENDER
Limited (WCTL-11 NIT e AEGCLIDGMUATTCIOEMT-MAZ025/561,
4|Date when the 18.01.2019 Dated- 07082025
default occurred| "®~ - Mame of the Work: Construction of PCC base including stone

spraading in the switchyarnd naar 2Z5MVA &
A0MA Power Transformer at 132kV Mazira
G55, AEGCL.

Tander fae: R=. 1000000

Tender Start date:  12.00 hes of OS0AG2E

Imerestad bidders may kindly refer the fallowing websites for
detaled docurnents - wass jegel eoin
Bdi-, Dy. General Manager,

TATHPR I A7 UATET Carche, A20L, Gasmur, Jorhak

Tax holidays demanded for
Mizoram truck owners

CORRESPONDENT

AIZAWL, Aug 8: The Mi-
zoram Business Coordina-
tion Committee (MBCC)
has urged the State Govern-
ment to offer tax holidays to
truck owners for the diffi-
culties they have been ex-
periencing due to the deplor-
able condition of the Nation-
al Highways 306 and 06,
which serve as the lifeline of
the State.

In a press release issued
on Friday, the MBCC criti-
cised the State Government
for failing to properly main-
tain the 120-km Aizawl-Sil-
char Road, which has caused
significant hardship for the
people of Mizoram. The
committee expressed frus-
tration over the Govern-
ment’s inability to address

. Air Quality
_Index (AQI)

August 08, 2025
(Average of past 24 hours)

City/ Index|Air

Town Value | Quality
Guwahati | 40 Good
Nalbari | 50 Good
Nagaon |59 |Satisfactory
Sivasagar| 33 Good
Silchar |49 Good

= Pollution Control
= Board, Assam

the poor state of the high-
ways despite numerous
complaints made by civil so-
ciety groups and the gener-
al public.

The MBCC also accused
the Mizoram Government
of shifting blame instead of
taking action, observing that
repairs to the most damaged
stretches of the highways
only began after a public in-
terest litigation was filed in
the Gauhati High Court.

Additionally, the commit-
tee questioned the ruling
Zoram People’s Movement
(ZPM) legislature party’s
decision to send two minis-
ters or MLAs every day to
monitor road repairs, call-
ing it an ineffective and cost-
ly move that misdirects at-
tention from the real issue
at hand.

Spl Arunachal Assembly
session on Aug 18

CORRESPONDENT

ITANAGAR, Aug 8: Aru-
nachal Pradesh Assembly
Speaker Tesam Pongte today
chaired the fourth sitting of the
Business Advisory Committee
(BAC) of the 8th Arunachal
Pradesh Legislative Assembly.

The meeting finalised the
agenda for the upcoming As-
sembly session, scheduled to
be held on August 18. The
special session is being con-

vened to commemorate the
golden jubilee of the Aru-
nachal Pradesh Assembly.
State Governor Lt General
KT Parnaik (retd) will attend
the special session as the chief
guest and address the mem-
bers of the House, official sourc-
es said. Minister of Parliamen-
tary Affairs Pasang Dorjee Sona,
Deputy Speaker Kardo Nyi-
gyor, and MLAs Nikh Kamin
and Thangwang Wangham
attended the BAC meeting.

( FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
PRIDE COKE PRIVATE LIMITED
RELEVANT PARTICULARS

-|Name of Corporate Debtor PRIDE COKE PRIVATE LIMITED
. | Date of incorporation of Corporate Debtor |12/07/2004
. | Authority under which Corporate Debtor is | Registrar of Companies ~Guwahati
incorporated / registered
. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
. |Address of the registered office and M/s Pride Coke Private Limited, 12th Mile Ambher,
principal office (if any) of Corporate Debtor | Kamrup, Guwahati, Assam, India, 781023
. | Insolvency commencement date in 07/08/2025 (order of 05/08/2025 certified copy
respect of Corporate Debtor received on 07/08/2025)
. |Estimated date of closure of insolvency | 03.02.2026
resolution process
. |Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

. | Address & email of the interim resolution
professional, as registered with the board

N

w

U23101AS2004PTC007464

~

o

P

~

o

Ashok Kumar Agarwala

Reg. No.: IBBI/IPA-001/IP-P01763/2019-2020/12755
AFA Valid Upto : 31.12.2025

Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,
F. A. Road, Kumar Para, Guwahati-781001

Email : iip.jyotiashok@gmail.com

Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,
F.A. Road, Kumar Para, Guwahati-781001

Email : pridecokeprivateltd@gmail.com
21/08/2025

Not applicable

©

S

Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

11.| Last date for submission of claims

.| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional
13.[Names of insolvency professionals identified| Not applicable
to actas authorised representative of creditors
inaclass (three names for each class)

| (@) Relevant forms and

S

>

(a) Relevant forms may be downloaded from
(b) Details of authorized representatives | https://ibbi.gov.in//en/home/downloads

are available at: (b) Not Applicable
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Pride Coke Private Limited on 07.08.2025 (order of
05/08/2025 certified copy received on 07/08/2025).
The creditors of Pride Coke Private Limited are hereby called upon to submit their claims with proof on or
before 21.08.2025 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class in Form CA. NotApplicable

Submission of false or misleading proofs of claim shall attract penalties. Sdl-
Ashok Kumar Agarwala

Interim Resolution Professional for Pride Coke Private Limited
Regn. No.:IBBI/IPA-001/IP-P01763/2019-2020/12755

Date : 07.08.2025
Place: Guwahati

o

A residential 2(two) storied (Basement floor for car parking and
utilities) Leon Type Villa No. 43 having super built up area of 3483
sq. ft more or less standing over o plot of land being Plot No. 43
containing land measuring approximately 3.532 Cottah situated in
the Boulegard Costa Blanca, comprised in the lay out named Ideal
Villas being created on land measuring approximately 628.71
Cottah contained in RS Dag No. 321/615, recorded in IR Kothian
No. 904 (Earlier Khotian Nos. 283/2, 465/3, 465/4, 528/3 and
528/4) Mouza- Kochpukur, Jail No.2 Touzi No. 10 PS. Kolkata
Leather Complex Dist-24 Porgonas (South) within the limits of
Bamunghata Gram Panchyat) and is bounded and batted on the
North- By Project Boundary, on the East- By Plot No.

42, on the South- By Internal Road Boulegard Costa Blanca and on
the West- By Plot No. 44

F R ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

Bid Document Ma: | AEGCLIDGM/UATTCLRTIT-31/2028 860,
Dated: 0TIOR2025
Raising of coping 1o prévant carrasion of
tower legs al diffarent tower leCation of
133V LTFE-NTPS DG Fesder, AEGCL
Tendar fee: Rs. 100000
Tandar Start date 1200 ks of 06082035

Interested bidders may kindly refer the followsng website far
defaied documents - weanwaegeloodin

Sdl-. Dy. General Manager,
UATET Corchke, AciUL, Gamur, Jorhad

Mame of the Work

TATEF R A oliaE

~

Unsecured debt (as applicable) NA

[ee]

Details of retention of title Yes for the property
arrangements (if any) in respect | mentioned in point 6 (A) & (B)
of goods to which the debt refers | above

O

Particulars of an order of a court, [Liquidation process of
tribunal or arbitral panel company has been initiated by
adjudicating on the default, if any | the order of the Hon'ble NCLT,
Guwahati bench dated
11/12/2023 with Mrs. Sudha

ASSAM ELECTRICITY GRID CORPORATION LIMITED
NOTICE INVITING TENDER

Bid Documant Mo | AEGCLIDGMUATTCLIRTIT-3113025559,
Dratesd: OTI0&2028

Supply of 4 (Four) nos. of 132KV I=olators
with single sarth switch for replacemant
of aldiabaalele 1338V Iselabors al 132kY

Mamea of tha Work:

information utility, if any Report

11|Details of succession certificate,| NA
or probate of a WILL, or letter of
administration, or court decree (as
may be applicable) under the
Indian Succession Act, 1925(10 Of
1925)

Sarma, as the liquidator, which Lakwa GEE.
is presently going on. Tendar fae: R=.1000.00
10|Record of default with the Default statement, CRILC Tendar Slart dade: 12-00 hrs of G0.08.2025

Inlerasied baddars may kindly refer me Tolowing webgile Tar
detaied documerss - weasLaogolooin
Sdi-, Dy. General Manager,

TR AT 3 UETET Carphe, 800 Gamur, Jorhad

12|Provision of law, contract or other| Guarantee/Mortgage
document under which debt has| Documents
become due

13|A statement of bank account| STATEMENT OF ACCOUNT
where deposits are made or|BOTH LOAN ACCOUNTS
credits received normally by the| ENCLOSED

creditor in respect of the debt of
the corporate debtor, from the date
on which the debt was incurred

h4|List of documents attached to this| Sanction Letters, Guarantee
notice in order to prove thelDocuments, Mortgage
existence of debt and the amount| Documents etc., as stated
indefault above

3. If you believe that the debt has been repaid before the receipt of
this notice, please demonstrate such repayment by sending to us,
within fourteen days of receipt of this notice, in the following: -
North Eastern Development Finance Corporatlon Limited, (NEDFi),
Registered Office: "NEDFi House”, G. S. Road, Dispur, Guwahati,
Assam, PIN — 781006, (Corporate Debtor) Email-
samd@nedﬁ com/satyajlt%)nedﬁ .com

(a) An attested copy of the record of electronic transfer of the
unpaid amount from the Bank account of the guarantor; or

(b) Evidence of encashment of cheque for the unpaid amount
issued by the guarantor;

or
(c)An attested copy of any record that North Eastern Development
Finance Corporation Limited, (NEDFi), Registered Office: "NEDFi
House”, G. S. Road, Dispur, Guwahati, Assam, PIN — 781006 has
received the payment.
4. The undersigned request you to unconditionally pay the unpaid
debt in default in full within fourteen days from the receipt of this
letter failing which insolvency resolution process under the code
shall beinitiated against you.
Thanking you,
Yours faithfully
S/d Asst. General Manager (SAMD)

SA ASSAM POWER DISTRIBUTION COMPANY LINITED

(Al GFovt. of Assam Pubiic Limied Company)
NIT Mo, OGM [DHAFTOLf LAR Y ITBR-Sonapury D positd 2025- 16
E-enders ane wwited Tor comstructian of 33KY line and instalaticn af
130A33KY, 200K 5% dor providing power supply to ITBP, Sorapur
wrsder Sorapar ESO of GEC-1 under deposit work an Full Tumbey b ode.

KLY Dhodes;

1. Tender dowslaad sbart date 13-408-2025 E
1. Fre-Bid maating data 14:00 Hrs 15-0B.2025 i
1. Bid Submission start date 21-08- 2025 %
4. Bo Submission end dete 100 Hrs 37-08-2025 ,E
5. Tecknicsl Bid opening date JA-0E-R0FE ﬁ

For detaik, please veit wws apdcl.org & bitpe] wew, sssamienders goviin
%/ Chief General Manager (&S]
AFTCL, LAR

Fivigid pay vour dmergy Bl on risee and help us re serve ol Benter!

5 ASSAMPDWER I]IETHIHIITII]II GOMPANY LIMITED

A ovi. of Axzam Fu

E-tenders are wailed Tor cormtruction of 11KV Dedcated line Trgms
ERS1IRY Joyma 055 o 550 Camp Tebpars and iretolation of WD under
Gossagaon ESD under deposit work on Full Turmsey Bode.

KLY Datess

1. Tersder downbasd e date 14-08-2025 E
I Fro-Bid meating date : 1400 Hrs 19-08-2025 &
3. Bid Submission start cate : 32-08-2025 E
4. Bid Submission end date 10 Mrs £3-08-2025 =
L. Technical Bad opeening date s I00R-2025 g

For defails, pleases widt wwweapdd.org & betpsy 'eww amamiesders, pow.in

S Chief Gereral Manager (DES)
APDCL, LAR

bl g rimmg and Rl s e serve il hener!

|ru|r||| FUHF Fasryy

WEATHER
MorthEast

Forecast for NE: Modoraia
rain wery likely to oocur at
ot places over Anunachal
Pradesh, Assam, Maghalaya
ardd Mizaram and modarals
main wary likely o ooour at
many paces aver Megaland,
Banipur and Tripura,

Warning: 1} Thundersionm
and Aghining very kel io
ouur at sckaied places over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
Manipur, Mizgram and
Tripwra, 2} Hegvy 1o wey
heavy rain very Boely bo
ooour at isolated places
oved Amunachal Fradesh,
3) Heavy min vary likely
%o ocour at isolated placas
owes Agsarm, Meghalaya,

Magadand, Maripur, Mizoram
and Tripura.
Dibrugarh Tz
flax Min | Max Min
288 264 1294 248
Slchar Dl
Max = Min Max © Min
31.0:25.0131.9 270
Jarhat I Lakhimpuwr
Max | Min | Max - Min
289248 3.6 254
thillong | Chemapunjes
Max  Min Max © Min
240 185 | 208 186
Aizawil Kahina
Max | Min Max | Min
254 208|246 194
Itznagar Pasighat
Max - Mim | Max | Min
296 25.0|30.7 236
Irnphal Agartala
Max | Min ax  Min
28.0:225(292 253

Dty Mateasoegion! ey Rophooa/
M Camdra, Gt

O Purabi

REDI Ho. MAMUL/2825-20/0%

‘West Assam Mik Producers’ Co-opeative Union Lid,[WASILIL) Purabi Oairy, Panjabari, Guwahati-T81037 on behalf
of Horth Eazt Dabry & Fooda Limided (HEDFL)
Govemment of Assam, invites applications Tor the lollowing positions on conlract basis for an inilial period of 2
{twod yaars, Selected candidates will be placed on mils of Morth East Dairy & Foods Limited and posied in Jothal!
Ditwugait, Azam Howavar, NEDIFL reserve e 1he Saoietion ool the splapiod candadate 3} i any ather hacationin
busness imerest of the company, fromtime o lime

WEST ASSAM MILK PRODUCERS" COOPERATIVE UMM LTD.
ON BEHALF OF HORTH EAST DAY AND FOODS LIMITED
JURIPAR, PANJABARL GUWAHATI-TRTGET [ASSAM)

[eabe-09.08. 2025

A Joind Wenture betwean National Dairy Deselopment Board &

118 Pesition Hame
1 Aasiglant Masager -
Fant In-change
Job location:
Jorbat! Dibrugarh

Job specifications

Qualieation: Full tma B. Tech in Dairy Technology (o equivalent] in Tweq
clEse rom a repuled and recognited educaliohinglilule.

Experience: Preferred ¥ years” full time experience in processing and
manefachorng of mik and mik producis i a Dairy Plant o of which
minimum 1 [ene) yesr ahowld Be of hapding an enit o sac5ion ndependently
A& Skl Inchaige. Fresher spplyving lor the poslion shall be consideded as
Manzgement Traines.

2 | Assistant- Plant [Operaion
Wintenance)
Job |ocation:
Jorkat! Bbrugarh

page of WAMLUL.

Online applications will be sccepled starting from g August, 2025 till w* August, 2025 =l
hitpszArecruitment. purabl.coop/jobs. Candidates are adwised to mwiew the advertisemant defails and other
gensral lerme and conditions evedlable on 1he wabsite, Imemel Candidstes [relaled o Pursli Dairy] who e
imerested in applying must submit a Ko Objection Certificate [MOC) from the concemed Group Head. Candidales
aligible a5 par TOR shall Bave o undange a Document Varification round followsd by 8 Writhen Test and Persons
Inlerview. &ny further medifications! updates im the recruitment process shall be posted in the career

Qualification: Mnimum full tme IT) pass in Electrician traded’ Fither frade
from HENT/SCNT approved institute.

Exparience: Mnimum 01-02 years of full time experience 35 & operaior in
mared achering industry (Pefembly s Oary! Food indusiny)

Hiead:HE, (WAMUL), on behal? of KEDFL B.K Jyali Prassd Agarwali Read, Juripsr, Panjaban, Duwahati- 781037

LHEALTE

&>

4

way,
3

the Extension of the RFP:

NATIONAL HEALTH MISSION

DHSINHMIHSI1 19/2024-2025 (X)

Subject: Selection of an Agency/Firm/Supplier/Contractor for Re-Designing, Constructing, and Equipping
Health Facilities into Fully Functional First Referral Units (FRUs) in Meghalaya — Phase-3

In reference to the tender published on 23 April 2025, the following amendments are hereby notified.
All prospective bidders are advised to take note of the revised clauses and additional instructions regarding

GOVERNMENT OF MEGHALAYA

07-08-2025
ADDENDUM - 3

Sn. Clause Ref. Original Addendum-1 | Addendum-2 Amended
Clause Clause
1. |Bid Data Sheet - SI. No. 5 5% September
Bid Closing Date 27" May 2025 17" June 2025 30" June 2025 2025
2. |Bid Data Sheet - SI. No. 6 2 June 2025
i 1¢t May to n R 11 August to
Site Visit and Assessment 9" May 2025 to g‘oélgne 22 August 2025
3. |Bid Data Sheet - SI. No. 7
Last Date of Receipt of Any 14" May 2025 - - 25" August 2025
Query
4. [Bid Data Sheet - SI. No. 8
Pre-Bid Meeting 20" May 2025 - - 26" August 2025
> g’gea?;agi'ﬁ.fc'hi'i' o 2t ©F| 28" May 2025 | To be notified on the NHM Notice Board (website)

documentation submissions.
Instructions to Bidders:

days in advance.

Specifications.

MIPR No.: 1322
Dated: 08-08-2025

The following additional extension works are included under this tender:

1. Dalu CHC: Construction of Conference Hall and Renovation of Existing Waiting Shed into Emergency Ward.
The Existing Rooms requirement to shift for FRU redesigning are Emergency Room and Conference Room.

2. Selsella CHC: Renovation of Existing Rooms. The Existing Rooms requirement to shift for FRU redesigning
are Eye OPD, Malaria Room, Immunisation and Ultrasound Room.

3. Phulbari CHC: Extension of Office Room near the entrance. Existing Rooms requirement to shift for FRU
redesigning are Counsellor Room and Office Room. Note: Layout drawings for the above are enclosed
for reference. Bidders must account for these following instructions while preparing their estimates and

1. Participating bidders are required to officially inform and also send an email to the office of the Mission
Director, NHM Meghalaya, regarding the date of their site inspection to the identified CHCs, at least 2

2. Drawings of the additional works are enclosed for reference to assist in the preparation of the BoQ.

3. Bidders are required to submit separate estimates for the above-mentioned additional works, facility-
wise, as part of both the Technical and Financial Bids.

4. Part 3: Additional Work — Extension of Rooms (Detailed Cost Estimates): As per Clause 17: Important
Points for Bidders - Point No. 4: Compile Documentation, these components must be included under
Part 3 Civil Work Costing, Furniture, Shifting & Reinstallation of Equipment (if applicable) and Material

5. The bid closing date is 5" September 2025 at 3:00 PM and the date for opening the technical bids
will be notified separately on the NHM Meghalaya Notice Board (website).

6. All other clauses, conditions, and requirements of the original tender document remain unchanged.

7. Allinterested/participating agencies/firms are requested to visit the NHM website Notice Board for detailed
information pertaining to the tender

Sd/- Ramakrishna Chitturi
Mission Director
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14, (a} Relevani forms and

| before 21.08.2025 tn the inferim resoiufion professional at the address mentioned against eniry No. 10

' Date ; 07.08.2025
i

f el - jForv AR
| PUBLIC ANNOUNCEMENT |

, {Uncer Regulation 6 of the Insolvency and Bankruptcy Board of India ,
__{Insolvency Resolution Process for Corporate Persons) Regulations, 2016] |

FOR THE ATTENTION OF THE CREDITORS OF
PRIDE COKE PRIVATE LIMITED
i RELEVANT PARTICULARS |

. Name of Corporate Debtor PRIDE COKE PRIVATE IMITED |
¢ ' Date of incorporation of Corporate Deblor - 1270772008 i

_ 3 Authority under which Corporate Debtor is | Registrar of Companies —Guwahal i
!

|ﬂwpm|ﬂd Fﬂgﬂ!ﬂ]“
4 Comorate identity No. / Limited Lisbisty  LI23101AS2004PTCO07464
| ldentfication No. of Corporate Deblor
| & Acdress of the regisiered office and Mis Prige Coke Private Limitad, 121h Mils Anbbar
| principal office (if any} of Corporate Debior’ Kamrup, Guwahati, Assam, india, 781023

§ Insalvency commencement date in 07M08/2025 {order of DS/0A2025 certified copy

| raspect of Corporate Debior received on 07/08/2025) |

|7 Estinated date of closure of nsoivercy | 03.02.2026 |

| resolution process | |
£ MName and Registration numbarof the  Ashok Kumar Agarwala

Reg. No.: IBBUIPA-DS1IP-PO1T62015-2000 2755
AFA Valid Upto - 31 12.2025 |
| Saraswatl Palace, House No. 4/5, Or B. C. Das Lane, |
F. A Road, Kumar Para, Guwahali-TE1001
- Email : iip. jyotiashok@gmail.com
Saraswall Paiace, House No. 45, Dr B. C. Das Lane. |
F.A. Road, Kumar Fara, Guwahall-T81001
Email ; pridecokeprivateltd@gmail.com
21108/2025

insshvanty professional acting as Intedm
Resolution Prolessional

'8 Address & email of the nterm resaluton
professional. 33 regisieved with the board

!1!3 Adaress and e-maé In be used for |
| cormespondance with the Interim
Riesciution Professional

11, Lastdate or submission of ciaims

{12 Classes of creditors, If any, under clause (b) | Not apphcable

of sub-sechion 164} of section 21, ascerisinad |
by the interim Resoliton =mhsswl i

(13" Names of insolvency professionais idenified ol applicable

10 actas authorsed mpresantaliee of crediions
na ...aisﬂh!aerﬂrﬂsmfgam m]
() Relevant forms may be downloaded frem
b} Delaiis of suthorized represeniatives | https-//ibbi gov.inflenihomeldownloads

. &re availabie al {b) Not Appacabie |
Hun:a is netehy given that the National Gnrnpany Law Tribunal has ordensd the commencamant of a
corporate insolvency resgiuton process of the Pride Coke Private Limited on 07.08.2025 (order of
O808/2025 certifiet! copy raceived on O7/08/2025).

The creditors of Pride Coke Private Limited ane heraby called upan to subimd ther daims willh procf oaof |

| The financial creditors shall subimit their claims with proofy glectironic means only. All ser sraditars may
{ Submil the chaims with proof 0 person, by post o by eleclronic means

A financial crediter bedonging to a class, as fisted against the anty No. 12, shal indicate its choloe of
- authorised representative from among the ree insalvency professonals fisted against antry Mo 13 toact
a8 authonsed represenialive of the class inFom CA. Nol Applicable

Submmlbn of faisa or mislaading proaks of claim shall attract penalties. Sd)- | j
Ashok Kumar Agarwala |

interim Resciution Professional for Price Coke Private Limited
.. Regn. No.:IBBIIPA-001/1P-PO1765/2018-2020112755

07 /68] 25
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